Title: Regarding Government Business during the week commencinng on 2nd May, 2000.

12.08 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, with your permission, | rise to announce that Government Business during the week
commencing the 2" May, 2000 will consist of; -

1. Discussion and voting on the Demands for Grants in respect of the Ministry
of Human Resource Development.

2. Submission to the Vote of the House outstanding Demands for Grants in

Respect of Budget (General) for 2000-2001 at 6 p.m. on Tuesday the 2" May, 2000.
3. Consideration and passing of the Finance Bill, 2000.
4. Consideration of any item of Government Business carried over from today's Order Paper.

SHRI RAJESH PILOT (DAUSA): Sir, we have raised an important issue. The hon. Member is present here. Let him
clarify the position. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Rajesh Pilot, we have to complete the Submissions now. The hon. Minister of
Parliamentary Affairs has announced the programme for the next week. Hon. Members have given notices to make
their Submissions. That has to be taken up now.

...(Interruptions)
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SHRI BIR SINGH MAHATO (PURULIA): Sir, the following item may be included in the next week's agenda:
'‘New monetary and credit policy of the Reserve Bank of India.'

SHRI E. AHAMED (MANJERI): I would like to make a submission for the agenda for the next week.



"That a comprehensive legislation to the Central Haj Act should be introduced in the current Session to replace the
redundant Central Haj Act, 1954. "

SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): | request you to include the following subjects in the Business of
the next week.

1. For 714 items quantitative restrictions are removed from April, 2000. Further 715 items will be opened from
April 2001. Exim Policy, WTO commitment must be discussed keeping in mind, the future of Indian industries,
particularly small-scale industries.

2. Continuous fall of growth rate of agriculture production in the nineties compared to eighties must be discussed.

Growth rate of agriculture production is coming down compared to population growth. This matter is of grave
concern.
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